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FORTHEATTENTION OFTHE STAKEHOLDERS OF ISIGHT RISKMANAGEMENT PRIVATE LIMITED

Notice is hereby given that the ISIGIIT RISK MANAGIIMIiNT PRIVATII LIMI'I'ED, Pune has commenced voluntary liquidation on 21st

Apil202l.

The stakeholders of ISIGHT RISK Ntr{NAGEMENT PRMTE LIMITED, Pune are hereby called upoo to submit a proof of their
claims on or before 21st N{ay 2O2l to the liquidator at the ad&ess for correspondence mentioned against item 7.

The financial creditors shall submit their proof of claims by electonic means only. All other stakeholders may submit the proof of
claims by in person, by post or electronic means.

Submission of false or misleading proofs of claims shall attract penalties.

Sunil Gajanan Nanal
Liquidatot
Date:24th Apnl2021,

Pune

RELEVANT PARTICUI-ARS

1) NAIUt,l OIr TIIri COI{PORA'I'I,t Pr,)rSON ISIGHT RISK MANAGEMENT PRIVATE LIMITED
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Vatika Busincss Centre, kvcl-5, C-'l'owcr,'l'ech Park-1, Airport Road, Yerwada,
Pune - 411006, Maharashtr4 lndia-

6) I-TQUIDAl]ON COI\{Mr,rNCtiMllNT DA',t'ti OIr
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Sunil Gaianan Nanal

Address for correspondence

C/o KANJ and .i\ssociates, Company Secrctarics,

3-4, Aishwarya Sankul 17 G.A. Kulkami Path, Opp.Joshi's Railway Muscum,
Kothrud, Pune - 411038

Permanent Addrcss

Flat No. 8, l'ayanjali, I-anc No.6 , Dahanukar Colony. Kothmd, Punc - 411038

snnil. n anal@ kan 
i c -s. cr>r.n
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